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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING QF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 09.01.2018
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C.P.No. 179/ALD/2017

Sh. Sahid Kazmi for the petitioner.

Sh. Krishna Dev Vyas. CGSC for ROC, Kanpur. Learned
CGSC seeks further time to file comments/ reply of the petitioner.

The case is fixed for the filing report of CGSC.

The matter be listed on 25" January, 2018.
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